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Leprosy Asylums

1050. DR. SANJAYA SINH: Will the
Minister of HEALTH AND
FAMILY WELFARE be pleased to

state:

(a) whether it is a fact that Leprosy
Asylums have failed in their twin pur-
poses of Social rchabilitation and medical
treatment as per the news items entitled:
“Leprosy Asylums yet to make a mark”
which appeared in the Hindustan Times,
dated 31st January, 1993; and

(b) if so, what action Government
prpose !o take in the matter?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): (a)and (b) With
the introduction of Multi Drug. Therapy
for treatment of leprosy in 1982, the
concept of Leprosy Asylums has become
outdated as leprosy patients can be given
demiciliary trcatment. Presently the em-
phasis in the programme is on early
detection of leprosy cases and their regu-
lar treatment without isolating them from
the faimly. This serves the twin purpose
of adequate social rchabilitation and com-
pletion of timely treatment.
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1055. SHRI SHIV PRATAP MISH-
RA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that every year
more than three lakh children aflicted
with chromosome disorders are born;
and

(b) if so, the details thereof and the
remedial measures Government propose
to take in the matter?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Nation-wide data on
the incidence of genetic abnormality is
not available. However according to one
estimate provided by ICMR the inci-
dence of abnormal births is around 1.9
per thousand births.

[RAJYA SABHA]
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* (b) The Indian Council of Medical
Research has reported that the Genetic
Resecarch Centre set up by the Council
offers counselling for chromosome ab-
normality and mental retardation ete.

The Institutes for Research in Repro-
duction and Immuno-Haematology, at
Bombay also deal with Chromosomal
disorders.

A study on the feasibility of introduc-
ing genetic services in the National Fam-
ily Welfare Programme has been under-
taken by the Council in a few Institu-
tions in the country,

Development of Nizam Institute of Medl.
cal Sclences

1056. Dr. YELAMANCHILI SIVAJIL:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state!

(2) whether Government have re-
celved any representation to develop
Nizam's Institute of Medieal Seiences
Into a Natlonal Institute of excellence; If
so, what are the details thereof; and

(b) the details of the decision taken
thereon?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b) Such a
proposal was received in 1991. The State
Government and the Director of the
Institute were informed that the proposal
could not be agreed to.

Shortage of oral Pills and Copper-Ts

1058. SHRI SHIV PRATAP MISH-
RA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that there is a
massive shortage of oral .pills and cop-
per-Ts for implementing the Indian Fam-
ily Planning Programme; and

(b) If so, the details thereof?



